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been called for from the applicants 
is awaited. Mer receipt of the in-
formation the apPlications will be dis-
posed of according to law. 
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5307. SHRI SHAGIRA TH BHAN-
WAR: Will the Minister of COM-
MERCE be pleased to stnte: 

(al the quantity exported of sugar, 
coffee, spices, Iron are alld munca-
!leSe Ore aod to which countries dur-
ing 1972; , 

(b) whether the export of these 
commodities is showinc a decline; and 

(c) if so, the reasons therefor and 
the steps proposed to improve the 
situation! 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHR.l 

A. C. GEORGE): (8) to (c). A state-
ment is laid on the Table of the 
House. [Placed in Library. See 
LT-4668/173]. 

loint VentlUe5 with YU&05lavia 

5308. SHRI BHAGIRATH BHAN-
WAR: Will the Minister of COM-
MERCE be pleased to state: 

(a) whether it is proposed to em' 
bark upon Joint ventures ""ith Yugo-
slavia in various !!elds and if 10, the 
broad outlines thereot; 

(b) whether the branches of colla-
boration have been identified; and 

(c) when the joint enterprises are 
lIkely to materialise? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI' 
A. C. GEORGE): (a) The Go\'ern-
ment of India and Yugoslavia have In 
principle agreed that Joint Ventures 
between the two countries could be 
established. 

(b) and (c) . An attempt is being 
made to identify the sectors In which 
there are posll1bWtiel ot further exa-
min&tioq for enabllshi11,l j.oint ven-
turN to the mutual advantage of the 
two countries. Speciftic collaboration 
proposala 81 and whm received w11l' 




